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Title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, Papers to be laid on the Table

THE MINISTER OF STATE OF THE MINISTRY OF POWER, MINISTER OF STATE OF THE MINISTRY OF COAL, MINISTER OF STATE OF THE

MINISTRY OF NEW AND RENEWABLE ENERGY AND MINISTER OF STATE OF THE MINISTRY OF MINES (SHRI PIYUSH GOYAL): I beg to lay on the

Table a copy each of the following Notifications (Hindi and English versions) under Section 179 of the Electricity Act, 2003:-

(i) The Appellate Tribunal for Electricity Salary, Allowances and other Conditions of Service of the Officers and Employees (Amendment)

Rules, 2017 published in Notification No. G.S.R.39(E) in Gazette of India dated 17t January, 2017.
(i) The Central Electricity Regulatory Commission (Grant of Connectivity, Long-term Access and Medium-term Open Access in inter-State
Transmission and related matters) (Sixth Amendment) Regulations, 2017 published in Notification No. L-1(3)/2009-CERC in Gazette of

India dated 10" March, 2017.

[Placed in Library, See No. LT 6781/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS AND MINISTER OF STATE IN THE MINISTRY OF SHIPPING
(SHRI PON RADHAKRISHNAN): I beg to lay on the Table:-

(1) A copy each of the following Notifications (Hindi and English versions) under sub-section (4) of Section 124 of the Major Port Trusts Act, 1963:-

()

(if)

(iii)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 458 of the Merchant Shipping Act,
1958:-

0)

(if)

G.S.R.211(E) published in Gazette of India dated 9t" March, 2017, approving the Cochin Port Trust Employees (Recruitment, Seniority

and Promotion) Amendment Regulations, 2017.

G.S.R.212(E) published in Gazette of India dated 9™ March, 2017, approving the Mormugao Port Trust Employees' (Recruitment,

Seniority and Promotion) Amendment Regulations, 2017.

G.S.R.213(E) published in Gazette of India dated 9" March, 2017, approving the New Mangalore Port Trust Employees' (Recruitment,

Seniority and Promotion) Amendment Regulations, 2017.

[Placed in Library, See No. LT 6782/16/17]

The Merchant Shipping (Limitation of Liability for Maritime Claims) Amendment Rules, 2017 published in Notification No.

G.S.R.153(E) in Gazette of India dated 21t February, 2017.

The Merchant Shipping (Levy of Seamen's Welfare Fee) (Amendment) Rules, 2017 published in Notification No. G.S.R.232(E) in

Gazette of India dated 10th March, 2017.

[Placed in Library, See No. LT 6783/16/17]

(3) A copy each of the following Notifications (Hindi and English versions) under Section 10 of the National Highways Act, 1956 :-

(i)

(ii)

(iii)

(iv)

v)

(vi)

(vii)

(viii)

(ix)

S.0. 3424(E) published in Gazette of India dated 10™" November, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4™" August, 2005.
5.0.3510(E) published in Gazette of India dated 239 November, 2016, entrusting National Highway No. 44 (Sabroom-

Indo/Bangladesh Border Section) in the State of Tripura to National Highways and Infrastructure Development Corporation Limited.

S.0.3511(E) published in Gazette of India dated 23™ November, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4t" August, 2005.

S.0.3512(E) published in Gazette of India dated 23™ November, 2016, entrusting stretches of National Highways, mentioned
therein, to National Highways Authority of India in the State of Karnataka.

5.0.3513(E) published in Gazette of India dated 23" November, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4" August, 2005.

S.0.3514(E) published in Gazette of India dated 23™ November, 2016, declaring new National Highway No. 365B in the State of
Telangana.

5.0.3515(E) published in Gazette of India dated 234 November, 2016, declaring new National Highway No. 716 in the State of
Andhra Pradesh.

S.0.3586(E) published in Gazette of India dated 30t" November, 2016, making certain amendments in the Notification No. S.0.
689(E) dated 4t April, 2011.

5.0.3587(E) published in Gazette of India dated 30t" November, 2016, entrusting stretches of National Highways, mentioned
therein, to National Highways Authority of India.



(x)

(xi)

(xii)

(xiii)

(xiv)

(xv)

(xvi)

(evii)

(xviii)

(xix)

(xx)

(i)

(xii)

(xexiii)

(xexiv)

(oxv)

(xxvi)

(3exvii)

(xviii)

(xxix)

(xxx)

(xxxi)

(i)

(xexxiii)

(xxxiv)

(xxxv)

(pexxvi)

(pexxvii)

S.0.3588(E) published in Gazette of India dated 30th November, 2016, maki ng certain amendments in the Notification No. S.0.
1096(E) dated 4th August, 2005.

S.0.3590(E) published in Gazette of India dated 30th November, 2016, maki ng certain amendments in the Notification No. S.0.
689(E) dated 4th April, 2011.

S.0.3673(E) published in Gazette of India dated 7th December, 2016, declaring new National Highways No. 21 in the State of Uttar
Pradesh.

5.0.3688(E) published in Gazette of India dated 9t December, 2016, declaring new National Highway No. 516D in the State of
Andhra Pradesh.

5.0.3689(E) published in Gazette of India dated 9t" December, 2016, making certain amendments in the Notification No. S.O.
1096(E) dated 4'h August, 2005.

S.0.3690(E) published in Gazette of India dated 9th December, 2016, entrusting stretches of National Highways, mentioned therein,
to National Highways Authority of India in the State of Uttar Pradesh.

S.0.4149(E) published in Gazette of India dated 23rd December, 2016, making certain amendments in the Notification No. S.0.
1760(E) dated 13th May, 2016.

S.0.4150(E) published in Gazette of India dated 23™ December, 2016, making certain amendments in the Notification No. S.O.
1096(E) dated 4" August, 2005.

S.0.4151(E) published in Gazette of India dated 23" December, 2016, entrusting National Highway No. 31A (Rangpo-Gangtok
Section) in the State of Sikkim to National Highways and Infrastructure Development Corporation Limited.

S.0.4152(E) published in Gazette of India dated 23" December, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4" August, 2005.

S.0.4153(E) published in Gazette of India dated 234 December, 2016, making certain amendments in the Notification No. S.0.
815(E) dated 25t May, 2007.

S.0.4154(E) published in Gazette of India dated 234 December, 2016, entrusting National Highway No. 53 (Imphal-Jiribam Section)
in the State of Manipur to National Highways and Infrastructure Development Corporation Limited.

5.0.4155(E) published in Gazette of India dated 23™ December, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4t August, 2005.

S.0.4171(E) published in Gazette of India dated 27t" December, 2016, declaring new National Highway No. 363 in the State of
Telangana.

5.0.4172(E) published in Gazette of India dated 27th December, 2016, making certain amendments in the Notification No. S.O.
1096(E) dated 4" August, 2005.

5.0.4173(E) published in Gazette of India dated 27th December, 2016, entrusting the stretches, mentioned therein, of new National
Highway Nos. 21 and 22 to National Highways Authority of India in the state of Himachal Pradesh.

S.0.4174(E) published in Gazette of India dated 27th December, 2016, making certain amendments in the Notification No. S.0.
1096(E) dated 4" August, 2005.

S.0.13(E) published in Gazette of India dated 3 January, 2017, declaring new National Highways, mentioned therein, in the State
of Maharashtra.

S.0.14(E) published in Gazette of India dated 3 January, 2017, declaring new National Highways, mentioned therein, in the State
of Maharashtra.

S.0.28(E) published in Gazette of India dated 5" January, 2017, making certain amendments in the Notification No. S.0. 1096(E)
dated 4™ August, 2005.

5.0.29(E) published in Gazette of India dated 5" January, 2017, making certain amendments in the Notification No. S.0. 1096(E)
dated 4™ August, 2005.

S.0.30(E) published in Gazette of India dated 5" January, 2017, entrusting the stretches, mentioned therein, of new National
Highway Nos. 5 and 6 to National Highways Authority of India in the States of Odisha and Jharkhand.

5.0.376(E) published in Gazette of India dated 9th February, 2017, entrusting the stretches, mentioned therein, of new National
Highway No. 166A to National Highways Authority of India in the state of Maharashtra.

S.0.377(E) published in Gazette of India dated St" February, 2017, making certain amendments in the Notification No. S.0. 1096(E)
dated 4th August, 2005.

S.0.95(E) published in Gazette of India dated 11t January, 2017, regarding rates of fees to be recovered from the users of National
Highway No. 2 (Kanpur-Varanasi Section) in the State of Uttar Pradesh.

5.0.167(E) published in Gazette of India dated 17" January, 2017 regarding rounding off fee to nearest Rs. 5/- in nearly 45 BOT
(Toll) Project, mentioned therein.

S.0.168(E) published in Gazette of India dated 17th January, 2017, regarding rates of fees to be recovered from the users of
National Highway No. 112 (Bagundi-Barmer Section) in the State of Rajasthan.

S.0.169(E) published in Gazette of India dated 17t" January, 2017, regarding rates of fees to be recovered from the users of
National Highway No. 11B (Karauli-Bari-Dholpur Section) in the State of Rajasthan.



(exxviii)  S.0.478(E) published in Gazette of India dated 16th February, 2017, regarding rates of fees to be recovered from the users of
National Highway No. 458 (Ladnu-Khatu-Degna-Merta City-Lambia-Jaitaran-Raipur Section) in the State of Rajasthan.

(oodx)  S.0.479(E) published in Gazette of India dated 16t February, 2017, regarding rates of fees to be recovered from the users of
National Highway No. 15 (Bikaner-Phalodi Section) in the State of Rajasthan.

[Placed in Library, See No. LT 6784/16/17]

(4) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of Section 50 of the Control of National Highways
(Land and Traffic) Act, 2002:-

(i) S.0.3423(E) published in Gazette of India dated 10t November, 2016, rescinding Notification No. 5.0.1301(E) dated 4t April, 2016.
(i) S.0.3691(E) published in Gazette of India dated 9th December, 2016, regarding delegation of powers of Highway Administration.

(iii) S.0.378(E) published in Gazette of India dated 9t February, 2017, appointing the Officers, mentioned therein, of the National Highways
Authority of India to exercise the powers and discharge the functions conferred on it under Sections 24, 25, 26, 27 and 43 of the
Control of National Highways (Land and Traffic) Act, 2002 within the limits and jurisdiction, mentioned therein, in respect of National
Highways specified in the Notification.

[Placed in Library, See No. LT 6785/16/17]

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES, RIVER DEVELOPMENT AND GANGA REJUVENATION (DR. SANJEEV
BALYAN): I beg to lay on the Table:-

(D (i) A copy of the Annual Report (Hindi and English versions) of the
Brahmaputra Board, Guwahati, for the year 2015-2016, alongwith
Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Brahmaputra Board, Guwahati,
for the year 2015-2016.
(2) Statement (Hindi and English versions) showing reasons for delay in
laying the papers mentioned at (1) above.

[Placed in Library, See No. LT 6786/16/17]
axq) Jerera 3 s A (9 arerr o) & st wdle, A anud Ry A Barferflae uey 3o ueer uz v § -
(1) duolt aiftddrm, 2013 @5t enar 394 ¥ sivel Breotfeifa ug) & was-was YRy (Rod wen sid)sh sivavau)o:-

(v) (ew)  aged 5 wos vaeniiet RS, Wlawrar & af 2015-2016 & wrlaau
et stz g Jefter |
(@)  agd o ws vasnee Rifies, we o ad 2015-2016 @ aftfao
yfediger, dsadifde AR aenr Ia U3 Rrigm- de@Edlses bt
fRuufdrer |
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(=) (ew) ool g¢  HAovlbaasd orulver, ®ewen d ad 2015-2016 &
epRievauy @ s grar Fafler |
(&)  ogerer g doybaast orudew, ®emrar o ad 2015-2016 @t
aifffes yfrdgal, dxmudidn ) aen 3o w3 Briqes- Aarzmdiers &t
ferafor |

[Placed in Library, See No. LT 6788/16/17]

(a1) (uw)  ffeer fden o fifiRs, wome & af 2014-2015 & wriaz
@bl TR g et |
(a) R sfm wrueme fifies, ®omR o1 o 2014-2015 @1 aftfa
yffrdiger, cxEiidE A denr 3ol U2 origo- secEdisen B
ferufiren |
(2) 3wefes (1) 3 sfeafiaa udi @t 3w ueer w Ixmt 3 gu fiewa B arur gafar aren Razor (2odt de st Azasau),
[Placed in Library, See No. LT 6789/16/17]

(3) (uw) dtoreret gfe @, @iaomrn & ad 2015-2016 ¥ aftfo gfdgar & oo
yfer (RBedl aen a@sht sizassur) aen dzamdiidng
(@)  Aoere g @, wicamrn B o 2015-2016 it @R grr weften G
o gfer (fRodt aen sEjsh szasau) |

(4) suger (3) 9 sfeafiaa udgd ot 2 ueer vz 20! 3 o fewa & wRr gala arct ol Rz (edt e aPjpf 2izar),



[Placed in Library, See No. LT 6790/16/17]

(5) spc Gersr 2wl (awq @fber aforared yeiter) aftforem, 1987 &t arar 3 &t 3w (2) ¥ sicela sifirpgen Heeen @r.am, 4157(an) sit 23 féewaz, 2016 & smea ¥ Isme,
3t yesifare gan an aen Bors g 14 seradt & sifteyen 3. wrar. 126 (ar) 3 ofte ol fow s 8, &t vw gfer (Rodt aen @)l swwawr),

[Placed in Library, See No. LT 6791/16/17]

(6) arcter S @S aiftiforenr, 2008 &t et 3 6t Fuumr 4(z) ¥ aiel st aftryden Jwen e 472(an) St 16 wradt, 2017 & smea & e 3 ywidn g€ et qen
forrds grar 39 sfeafan cie e & & Al @ siftepmon &t adlzr 3 et ad &t smfdl & fere e sie @S 3 Acwa & Fu 3 orl ol & e amwfefde e srn &,
& v yfer (f&act aen sBER 2izaar))
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